ANNEXURE 3: CLAIMS OF OPERATIONAL CREDITORS (OTHER THAN WORKMEN, EMPLOYEES)

UMESH PODDAR, FCA

Insolvency Professional
2,Lalbazar Street, 2" Floor, Room no #201-203 Kolkata-700001

E-Mail: -capoddarumesh@gmail.com
Registration No: IBBI/IPA-001/IP-P01912/2019-2020/12962

Name of the corporate debtor: Aawrun Furnishings Man-Tra Private limited

Date of commencement of liquidation: 18.08.2023

List of Operational Creditors (other than Workmen, Employees as on 26.12.2024
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Notes:

As per Regulation 18 of the Liquidation Regulations, the Liquidator has substantiated the whole or part of the claims from the evidence and supporting documents received by him.

The claim amount admitted is subject to further scrutinization based on subsequent information / documents sought from the Corporate Debtor / creditors, and the Liquidator may modify / correct the list of claims, on the
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